: NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
FARIDKOT HOUSE, COPERNICUS MARG

NEW DELHI-110001
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Of Mo )ISE

MEMO OF PARTIES

Sub: News Item titled “Glacial lakes multiply in Himachal
Pradesh and Tibet, posing a threat to lives and infrastructure

downstream” appearing in The Hindu dated
11.08.2024.....(Tribunal on its own motion)

Vs
1. GB Pant Institute of Himalayan Environment, Through its
Director

Kosi-Katarmal, Almora-263 643, Uttarakhand, India
Phone No: 05962-241015
E-mail: psdin@ghpihed.nic.in

2. Ministry of Environment, Forest and Climate Change, Through
its Secretary

Indira Paryavaran Bhawan Jorbagh Road, New Delhi — 110 003
Phone No: 011-20819308

E-mail: secy-moefi@nic.in

3. Department of Environment, Science Technology and Climate
Change (Himachal Pradesh), Through its Chief Secretary
Paryavaran Bhawan, Near US Club, Shimla
Himachal Pradesh-171001

Phone No: +91-177-2656559

E-mail; envsecy-hp@nic.in

4. Himachal Pradesh Council For Science,Technology &
Environment, Through its Chairperson

Environment, 34 SDA Complex, Kasumpti, Shimla-171009

Phone No: 0177-2621022 |




